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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDERABAD

O.ANe, 722/97 ' Date ef Orxder s 27,3,98

BETWEEN :
Mohd, Hajee .» Applicant,
END

1, Asst.Superintendent eof Pest Offjices,
Hyderabad West Sub-Divisien,
Hyderabad,

2, Sr,Sapdt, ef Pest Offices, . .
Hyderabad City Division, Hyderabad, «» Respendents,

Ceunsel for the.Applicant «e Mr.S.,Ramakrishna Rae

Caunsel for the Resperdents . s Mr,V.Rajeswara Raeo

CORAM;

HON*BLE SHRI R ,RANGARAJAN : MEMBER (ADMV.) -

_HON'BIE SHRI B,S5, JAI PARANESHWAR : MEMBER (JUDL,)

s mew e —y e

X As per Hon'ble Shri R.Rangarajan, Member (Admm,) [

Mr,S.Ramakrishra Rae, learned counsel fer the
applicant and Mr.V.Rajeswara Rae, learned standing ceunsel

-

fer the respendents, .

2. The resperndents appr@ached'thc lecal Empleyment Exchange,
Hyderabad er 1.10.96 fer spensering candidates for the pest ef

EDMC, Murad Nagar, Hyderabad, But the Employment Exchange ‘hag’

N

S



met spensSered withim the stipulated time, Hence am open
notification dated 2,12,96 (A-1) was issued. After the issue
ef the epen netificatien the Empleyment Exchange asked fer
certain remarks in regard te the éponsering camdidatca‘as per
thejer indemt placed en them em 1,10,96, SubSequent te that

the Empleyment Exchange send certaim names fer censideratien,
Evern theugh the list ef names were spemsered by the Empleyment
Exchange late it is stated that the re5p@ndehts are geing te
censider these names which are new spemsered belatedly by the
ﬁyderabad Empleyment Exchange cancelling the. epen netificatien

issued en 2,12,96, The applicant Submits that ence the Emp leyment

Exchange faill t® spenser candidates in response to the irdent
placed en them en 1,10,96 and epen netlfication had been issued
due teo the failurc ef the Empleyné.ent Exchange te Sp@nser the
candidates in time even if thﬁé:SPGnsorfig the candldates en
the basis ef certain clarificatien given by the respendents these
caﬁdida@es sheuld nét be censidered amd enly thoSe céndidates vhe
|respended te the netificatien dated 2,12,96 should be censidered

for filling up the pest of EDMC, Murad Nagar, Hyderabad,

3. Thig& OA is filed te censider the caSe of tim applic ants

Whe have responded te the notificatien dated 2.12,96,

4, This OA is similar t® the earljer OA,1466/97, Hence

we fellew the directien given in that OA and direct as fellews ;-
' The pest ef EDMC, Meradmagar, Hyderabad sheuld be filled
conSiééring the‘applicatiens received in EeSpense t® the epen

noetificatien dated 2,22.96 in acce réance with the rules,

5, The OCA is disp®sedof, No éests. /ﬁ/\)¥—-———’;"*E§;;
' %3 JAT PARAMESHNAR ) ( R.RANGARAJTAN )

/M“nb T (Juil ) Member ( m.)
R B X Dated : 27th March, 1998

(Rictated in Open Court)

sq




o

04, 722/97

Copy

1.

4.
D
B

to:—-

|
A

Hyderabzad, B

50

One
Dne
One=

Ons

Supdt. of Post OPfices, Hyd Zity Diuisioﬁ, Hyderabad.
copy to fir. $.Ramakrishne Rzo, Advocate, ZAT., Hyd.
o py to Mro. Y.Rajesuara Rao, Addl,CSSC., CAT., Hyd.
rapy Lo a.ﬂ;(A), CAT., Hyd.

duplicata. ’ L

Agst, Supzrintendsnt af Bost Offices, Hydarabadeast Sub-Division,
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